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o1 girls at Kanpur
shelter Govid+, 9
are pregnant; NHRG
orders inquiry

FLUCKNOW

The NHRC has sent notices to the Ut-
tar Pradesh government and the state
policechief over reportsthat 57 minor
girls tested positive for Covid-19 at a
state-run shelter in Kanpur.

Five of them were pregnant and
one was HIV positive. The girls were
exhibiting symptoms of Covid-19 for
some time but there was “delay” in
taking them to the hospital for tests,
the National Human Rights Commis-
sion said.

Reportedly, the Kanpur district
magistrate has said that there were
seven pregnant girls living in the
home and five of them tested positive
for COVID-19.

He has said that these girls were al-
ready pregnant when they were
brought to the shelter home on the
recommendation of the child welfare
committees in different districts and
investigation under the Protection of
Children from Sexual Offences Act is
going on in all these cases, the state-
ment said. PTI
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NHRC notice
to U.P. after 57
girls infected

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Monday issued notices to
the Uttar Pradesh govern-
ment and the police over
media reports of 57 girls at
a state-run shelter home in
Kanpur testing positive for
COVID-19.

The NHRC noted that
five of the affected girls
were pregnant and one
HIV-positive.

Negligence cited

“Reportedly, the girls were
exhibiting symptoms of
COVID-19 for some time
but there was delay in tak-
ing them to hospital for
tests. The commission has
observed that the contents
of the media report, if true,
are enough to prima facie
believe that the public ser-
vants have failed to provide
safeguard to the victim
girls and, apparently, were
negligent in protecting
their right to life, liberty
and dignity in the custody
of the State,” the NHRC
said in a statement.

The NHRC issued notic-
es to the Chief Secretary
and the Director General of
Police, asking for reports,
including on the action ta-
ken in the matter, within
four weeks.

“The State government
is expected to order an in-
quiry into the matter by an
independent agency. It is
also expected to review the
health status of the female
inmates lodged in shelter
homes across the State and
issue suitable directives
that such incidents do not
recur in future,” the NHRC
said.
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o[ girls at Kanpur
shelter Govid+, 5
are pregnant; NHRG
orders inquiry

FLUCKNOW

The NHRC has sent notices to the Ut-
tar Pradesh government and the state
policechiefover reportsthat 57 minor
girls tested positive for Covid-19 at a
state-run shelter in Kanpur.

Five of them were pregnant and
one was HIV positive. The girls were
exhibiting symptoms of Covid-19 for
some time but there was “delay” in
taking them to the hospital for tests,
the National Human Rights Commis-
sionsaid.

Reportedly, the Kanpur district
magistrate has said that there were
seven pregnant girls living in the
home and five of them tested positive
for COVID-19.

He has said that these girls were al-
ready pregnant when they were
brought to the shelter home on the
recommendation of the child welfare
committees in different districts and
investigation under the Protection of
Children from Sexual Offences Act is
going on in all these cases, the state-
ment said. PTI
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57 girls at UP shelter
home test Covid +ve,
5 of them pregnant

Kanpur: Fifty-seven girls ata
staterun children’s shelter
home in Uttar Pradesh’s Kan-
pur district have tested posi-
tive for Covid-19, with five of
them found to be pregnant, an
administration official said
on Sunday.

Two other girls in the shel-
tor home, who are also preg-
nant, have tested negative for
the virus, hesaid.

“The five pregnant girls,
who have been found Covid-19
positive, were referred by the
Child Welfare Committees of
Agra, Etah, Kannauj, Firoza-
bad and Kanpur under the Poc-
s0 Act. Two other pregnant
girls have tested negative for
Covid-19. The seven girls were
pregnant at time, when they
came to the shelter home,”
Kanpur DM Brahma Dev Ram
Tiwari told reporters.

The district magisirate
added that two girls are under-
going treatment at LR Hospi-
tal in Kanpur, while three oth-
ers are undergoing treatment
at private hospital

In a Facebook post, Con-
gress leader Privanka Gandhi
Vadra had attacked the B.JP
government in Uttar Pradesh
over the media reports about
the girls being found pregnant
at the shelter home. “The en-

NHRC notice to UP
govt for ‘failing to
safeguard’ minors

heNational Human Rights Co-

mmissionon Monday served
notices on the UP government
and the UP police chiefover repo-
rtsof 57 minor girlstesting posit-
ivefor Covid-19 atastate-runsh-
elter homein Kanpur. This even
asthe National Commission for
Protection of Child Rights (NCP-
CR)sought details of the matter
from the UP State Commission
for Protection of Child Rights. it
also issued a notice toUPDGP
and chief secretary seekingdeta-
ils of medical assistanceand cou-
nselling given, and policeaction
taken along with the status of
investigation. ™

tire story of the Muzaffarpur
shelter home case is in front of
the country. Such a case had al-
so come to light in Deoria in
UP” Priyanka Gandhi said.

In this scenario, such an in-
cidentagain comingoutshows
that everything is suppressed
in the name of investigations,
but very inhuman incidents
are taking place in govern-
ment child protection homes,
shesald. aeencies
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NHRC NOTICE TO UP CS, DGP
OVER SHELTER HOME ISSUE

LUCKNOW : The National
Human Rights (NHRC) on
Mondayissued noticestothe
chief secretary and DGP,
Uttar Pradeshover reports of
57 minor girls who were
found COVID positive while
five of them were pregnant
and onewasfound HIV posi-
tive at a state run shelter

home in Kanpur.

In a press statement the
spokesperson of the NHRC
said, the Commission took
suo moto cognizanceof media
reportson theissueand have
issued noticestochiefsecre-
tary RK Tiwariand DGP Hit-
esh Chandra Awasthi.

»PAGE 2

NHRC notices to CS, DGP over Kanpur shelter home is

HT Correspondent

= letters@htlive.com

LUCKNOW: The National Human
Rights Commission (NHRC) on
Monday issued notices to the
chief secretary and DGP, Uttar
Pradesh over reports of 57 girls
being found Covid positive--five
ofthem being pregnant and one of
them HIV positive--atastaterun
shelter homein Kanpur.

In a press statement, spokes-

person of NHRC said thecommis-
sion has taken suo moto cogni-
zance of media reports on the
issue and haveissuednotices to
chief secretary RK Tiwari and
DGPHitesh Chandra Awasthi.
The girls were exhibiting
symptoms of Covid-19 for some
time but allegedly there was
delay in taking them to hospital
for thetests. Thecommission has
observed that the contents of the
media report, if true, were

enough to primafaciebelieve that
the public servants hadfailed to
provide safeguard to the victim
girls, theadministrative officers
wereapparentlynegligent in pro-
tecting the girls’right tolife, lib-
ertyand dignity in the custody of
the State, the spokespersonsaid.

The UP chief secretary has
been told to submit a detailed
report in the matter, including
health statusofall the girls, their
medical treatment and counsel-

ling provided to the girls by the
authorities. The state govern-
ment is expected to order an
inquiry into the matter from an
independent agency. It is also
expected toreview the health sta-
tusofthefemale inmates lodged
inshelterhomesacrossthestate
andissuesuitabledirectives that
such incidents do not happen in
future, the spokesperson said.
Aseparatenoticehas alsobeen
issued to the state’s DGP calling

for a report regardin
tionof FIR inthis matt
tusofinvestigation. Tt
retary and DGP are e
submit reports wi
weeks, hesaid.
District magistrat
DrBrahmaDeoRam”
said that there were s
nant girlslivinginthe
ter home and five of t]
positivefor Covid-19.'
were pregnant when
brought to the shelte
therecommendation
welfare committees i
districts. Investigatio
Protectionof Childret
ual Offences Act (F
goingoninall thesec:
TheSSP, Kanpur h:
two of the girls had
Agraand Kannauj in
2019.
Allthegirlsfound(
tivearebeingtreated
pur Medical College."
home has been seale
staff quarantined, t
spokesperson said.
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Kanpur shelter home: NHRC orders probe,

issues notices to Uttar Pradesh Chief Secy, DGP

OUR CORRESPONDENT

NEW DELHI: After disturb-
ing reports emerged from Uttar
Pradesh’s Kanpurabout 57 girls
in a shelter home testing posi-
tive for COVID-19 with five
of them pregnant and one
positive for HIV, the National
Human Rights Commission of
India (NHRC) took suo motu
cognizance of the incident and
ordered a thorough investiga-
tion in the matter.

The NHRC said the reports
have enough information that,
if proven to be true, shows that
“public servants had failed to
provide safeguard to the victim
girls and, apparently, were neg-
ligent in protecting their right
to life, liberty and dignity in the
custody of the State’.

While it is learnt that the
first case of Coronavirus in the
shelter home was detected on
June 15, the building was not
sealed until June 19. In those

REPRESENTATIVE IMAGE
four days, 49 other occupants
of the shelter home had tested

positive.

Significantly, = multiple
reports have revealed that the
home was meant to have a
maximum occupancy of 100
girls and was, in fact, housing
171 girls when the cases came
to light. As of now; a total of 57
girls from the home and one
employee are positive for the
contagious disease.

However, in a more shock-
ing revelation, it was found that
at least seven girls housed at the
shelter home were pregnant,
of which five were among the

COVID-19 cases detected.

The NHRC has now issued
notices to the Uttar Pradesh
Chief Secretary and the Direc-
tor-General of Police in the
state, ordering the former to
initiate an independent inquiry
in the matter and the latter to
register an FIR in the case and
submit a report on the status of
the investigation. The human
rights body has asked both the
police and the Chief Secre-
tary to submit an action taken
report in four weeks.

The rights body has
directed the state government
to submit detailed reports on
the health status of all the girls,
their medical treatment and
counselling provided to them
by the authorities in addition
to making sure that suitable
directions are ensured to pre-
vent such an incident from
happening again.

On Sunday, Kanpur DM
Brahma Dev Ram Tiwari told

reporters: “The five pregnant
girls, who have been found
Covid-positive, were referred
by the Child Welfare Commit-
tees of Agra, Etah, Kannauj,
Firozabad and Kanpur under
the POCSO Act. Two other
pregnant girls have tested neg-
ative for COVID-19. The seven
girls were pregnant at the time
when they came to the shel-
ter home”

Meanwhile, former UP
Chief Minister and Sama-
jwadi Party leader Akhilesh
Yadav in a tweet said: “Out-
rage has spread in UP due to
the news of the Child Protec-
tion Home in Kanpur, There
has been disclosure of some
minor girls getting pregnant.
Of these, 57 have been found
to be affected by Corona and
one with AIDS, they should be
treated immediately. The gov-
ernment should immediately
conduct an inquiry against
those responsible””
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57 MINOR GIRLS FOUND COVID POSITIVE, 5 OF THEM PREGNANT, 1 HIV

Kanpur shelter home: NHRC orders
issues notices to Uttar Pradesh Chief Se

OUR CORRESPONDENT

NEW DELHI: After disturb-
ing reports emerged from Uttar
Pradesh’s Kanpur about 57 girls in
ashelter home testing positive for
COVID-19 with five of them preg-
nant and one positive for HIV, the
National Human Rights Commis-
sion of India (NHRC) took suo
motu cognizance of the incident
and ordered a thorough investi-
gation in the matter.

The NHRC said the reports
have enough information that,
if proven to be true, shows that
“public servants had failed to pro-
vide safeguard to the victim girls
and, apparently, were negligent
in protecting their right to life,
liberty and dignity in the custody
of the State”

While it is learnt that the first
case of Coronavirus in the shelter

//

REPRESENTATIVE IMAGE

home was detected on June 15, the
building was not sealed until June
19. In those four days, 49 other
occupants of the shelter home had
tested positive.

Significantly, multiple reports
have revealed that the home was
meant to have a maximum occu-
pancy of 100 girls and was, in fact,
housing 171 girls when the cases
came to light. As of now, a total of

57 girls from the home and one
employee are positive for the con-
tagious disease.

However, in a more shocking
revelation, it was found that at
least seven girls housed at the shel-
ter home were pregnant, of which
five were among the COVID-19
cases detected.

The NHRC has now issued
notices to the Uttar Pradesh Chief

Secretary and the Director-Gen-
eral of Police in the state, ordering
the former to initiate an indepen-
dent inquiry in the matter and the
latter to register an FIR in the case
and submit a report on the status
of the investigation. The human
rights body has asked both the
police and the Chief Secretary to
submit an action taken report in
four weeks.

'The rights body has directed
the state government to submit
detailed reports on the health sta-
tus of all the girls, their medical
treatment and counselling pro-
vided to them by the authorities
in addition to making sure that
suitable directions are ensured
to prevent such an incident from
happening again.

On Sunday, Kanpur DM
Brahma Dev Ram Tiwari told
reporters: “'The five pregnant girls,
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NHRC Notice to UP Govt on Covid, Pregnancy in Kanpur Shelter

Our Political Bureav

Lucknow: The National Human
Rights Commission sent notices to the
Uttar Pradesh government and police
chief over reports of 57 giris reporting
Covid-19 positive in a women's shelter
home in Kanpur, sevenoutof whichha-
ve been found to be pregnant.
Thecommission said the“contentsof
themedia report, if true, are enough to

prima facie believe that the public ser-
vants have failed to provide safeguard
to the victim giris and apparently were
negligent in protecting their right toli-
fi, liberty and dignity in the custody of
the state”, Earlier on Monday, the UP
State Commission for Women wrote to
the Kanpur district magistrate, see-
king information on the seven girls fo-
und pregnant at the shelter.

The state government has been con-
ducting random testsat centres suchas

RAPE, POSCO CASES: GOVT
Fivegirls had
been brought
through CWC

under the Pocso Actand

werealready pregnant

old age homes and childcare centres.
In the letter addressed to the Kanpur
district magistrate on Monday, the vice
president of the UP State Commission
for Women Sushma Singh sought deta-
iIs such as the date when the girls were
brought to the facility, their medical re-
ports and sections under which the
girlshad been brought, within 24 hours.
Singh told ET that girls involved inra-
pe cases are brought to the cenire on
thedirectionsof the courts hearingthe

cases under the Protection of Children
from Sexual Offences (Pocso) Act as
well as through the authority of the
Child Welfare Commission.

On Sunday night, Kanpur DM BDR
Tiwari had told media persons that the
five giris had been brought from Agra,
Kannauj, Etah and Firozabad through
the CWC under the Pocso Act and had
been pregnant from before and that the
remaining two were staying in Kanpur
who had also been pregnant.
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NHRC notice
to U.P. after 57
girls infected

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Monday issued notices to
the Uttar Pradesh govern-
ment and the police over
media reports of 57 girls at
a state-run shelter home in
Kanpur testing positive for
COVID-19.

The NHRC noted that
five of the affected girls
were pregnant and one
HIV-positive.

Negligence cited

“Reportedly, the girls were
exhibiting symptoms of
COVID-19 for some time
but there was delay in tak-
ing them to hospital for
tests. The commission has
observed that the contents
of the media report, if true,
are enough to prima facie
believe that the public ser-
vants have failed to provide
safeguard to the victim
girls and, apparently, were
negligent in protecting
their right to life, liberty
and dignity in the custody
of the State,” the NHRC
said in a statement.

The NHRC issued notic-
es to the Chief Secretary
and the Director General of
Police, asking for reports,
including on the action ta-
ken in the matter, within
four weeks.

“The State government
is expected to order an in-
quiry into the matter by an
independent agency. It is
also expected to review the
health status of the female
inmates lodged in shelter
homes across the State and
issue suitable directives
that such incidents do not
recur in future,” the NHRC
said.



ASIAN AGE, Delhi, 23.6.2020

Page No. 4, Size:(14.54)cms X (15.99)cms.

58 girls test +ve at UP care

home, NHRC sends notices

Video of Latur school having
classes goes viral, probe on

New Delhi, June 22: The
NHRC has sent notices to
the Uttar Pradesh govern-
ment and the state police
chief over reports that 57
minor girls tested positive
for Covid-19 at a state-run
shelter home in Kanpur,
officials said on Monday.

Five of them were preg-
nant and one HIV positive.
The Kanpur distriet
administration on Sunday
had clarified that the girls
were pregnant at the time
they came to the shelter
home,

The girls were exhibit-
ing symptoms of Covid-19
for some time but there
was “delay” in taking
them to the hospital for
tests, the National Human
Rights Commission said
quoting reports.

“The National Human
Rights Commission has
taken suo motu cogni-
sance of media reports
that 57 minor girls tested
positive for the coron-
avirus at a state-run chil-
dren's shelter home in
Kanpur district of Uttar

Latur, June 22: The dis-
trict administration in
Latur in Maharashtra on
Monday ordered a probe
after a video went viral on
social media showing a
school conducting stan-
dard X classes despite a
shutdown in force for the
coronavirus outbreak.
The school is reportedly

located in Udgir, a hotspot
in the district with 95
Covid-19 cases, including
four deaths due to the
infection.

“The school seen in the
video will be probed and
action will be taken
accordingly™ Latur collec-
tor G. Sreekanth said.

— PTI

Pradesh,” the NHRC said
in a statement.

The commission has
observed that the “con-
tents of the media report,
if true, are enough to
prima facie believe that
the public servants have
failed to provide safe-
guard to the victim girls
and apparently were neg-
ligent in protecting their
right to life, liberty and
dignity in the custody of
the state".

Accordingly, it has
issued a notice to the UP
chief secretary, seeking a
detailed report, including
their health status, med-
ical treatment and coun-
selling, it said.

A notice has also been
issued to the Uttar
Pradesh director general
of police for a report
regarding the registration
of an FIR in this matter
and the status of investi-
gation. — PTI
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NHRC notice to UP govt in shelter case

he National Human Rights Commission on Monday served

notices on the Uttar Pradesh government and the UP police
chief over reports of 57 minor girls testing positive for the novel
coronavirus at a state-run shelter home in Kanpur. Taking sou
motu cognisance of media reports, the National Commission for
Protection of Child Rights (NCPCR) sought details of the matter
from the UP State Commission forProtection of Child Rights.
Accordingly, itissued a notice to UPDGP and chiefsecretary
seeking details of medical assistance and counselling given,and
police action taken along with the status of investigation.
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57 inmates at Kanpur

shelter hometest +ve

7 girls found pregnant; NHRC sends notices to UP government, DGP

NAMITA BAJPAI @ Ludnow

A government-run shelter
home for destitute women
and girls in Kanpur city has
emerged as a Covid hotspot
with 57 girls testing positive
since June 17, prompting the
apex human rights panel to
send notices to UP officials.
There are seven pregnant
inmates at the shelter home
of which five have tested cor-
onavirus positive while one
has tested positive for HIV
and another for Hepatitis C.
The National Commission
for Human Rights (NHRC)
sent notices to the state gov-
ernment and police, taking
suo motu cognisance of the
reports. It has issued a notice
to the UP chief secretary,
seeking a detailed report, in-
cluding their health status,
medical treatment and coun-
selling. The Commission has
also asked the UP DGP fora
report regarding the registra-

‘No male visitors
possible’

Uttar Pradesh Women's
Commission member
Poonam Kapoor claimed
that she was a regular
visitor to the shelter home
and there was no question
of any male visiting the
shelter home,

tion of an FIR and the status
of investigation.

Meanwhile, clearing the air
over the ‘suspicious’ preg-
nancy of the inmates, offi-
cials claimed that all the sev-
en minor inmates were
pregnant at the time of their
admission to the shelter
home. District probation of-
ficer Ajit Kumar released a
list of the inmates with their
details including date of ad-
mission, medical tests and
status of their legal cases. Of

the seven pregnant minors,
two each are from Agra, Etah
and Kanpur City while one is
from Kannauj. All of them
were admitted to the shelter
home between November
2019 and June 2020.

Two girls with coronavirus
are 8 months pregnant and
are admitted to Covid mater-
nity facility, Kumar said.

According to Kanpur dis-
trict magistrate Brahmadeo
Ram Tiwari, 33 inmates test-
ed positive on June 17 and 24
more found infected since
then. All of them were sent to
Covid hospital for treatment,
he said adding that the facili-
ty was sealed and sanitization
was on.

A woman at the shelter
home was found Covid posi-
tive in random testing follow-
ing which tests were ramped
upand 57 inmates were found
to be infected. As per health
authorities, she might be the
source of infection.
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NHRC notice
to U.P. after 57
girls infected

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Monday issued notices to
the Uttar Pradesh govern-
ment and the police over
media reports of 57 girls at
a state-run shelter home in
Kanpur testing positive for
COVID-19.

The NHRC noted that
five of the affected girls
were pregnant and one
HIV-positive.

Negligence cited

“Reportedly, the girls were
exhibiting symptoms of
COVID-19 for some time
but there was delay in tak-
ing them to hospital for
tests. The commission has
observed that the contents
of the media report, if true,
are enough to prima facie
believe that the public ser-
vants have failed to provide
safeguard to the victim
girls and, apparently, were
negligent in protecting
their right to life, liberty
and dignity in the custody
of the State,” the NHRC
said in a statement.

The NHRC issued notic-
es to the Chief Secretary
and the Director General of
Police, asking for reports,
including on the action ta-
ken in the matter, within
four weeks.

“The State government
is expected to order an in-
quiry into the matter by an
independent agency. It is
also expected to review the
health status of the female
inmates lodged in shelter
homes across the State and
issue suitable directives
that such incidents do not
recur in future,” the NHRC
said.
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NHRC Sends Notices to UP Govt on
Covid, Pregnancies in Kanpur Shelter

State has been conducting targeted random tests at centres which house many people

Our Political Bureau

Lucknow: The National Human
Rights Commission sent notices to
the Uttar Pradesh government and
police chief over reportsof 57 girls
reporting Covid-19 positiveina
women's shelter home in Kanpur,
seven outof which have been found
to be pregnant.

The commission said the “contents
of the media report, if true, are
enough to prima facie believe that
the publicservants have failed to
provide safeguard to the victim girls
and apparently were negligentin
protecting their right tolife, liberty
and dignity in the custody of the
state”. Earlier on Monday, the Uttar
Pradesh State Commission for
Women wrote to the Kanpur district
magistrate, seeking information on

RAPE, POSCO CASES: GOVT
Fivegirls had beenbro-
ught through CWC
under the PocsoActand
Werealready pregnant

the seven girls found pregnantat a
shelter home for women duringa
random Covid-19 test conducted by
the government across childcare
cenires in the state.

The state government has been
conducting targeted random tests at
centres which house large numbers
of people in closed spacessuchas

old age homes and childcare centres.

Duringthis exercise, tests conduc-
ted ata shelter home for females in
Kanpur revealed 57 individuals who

had been found positive, out of
which five were pregnant. Two other
girls were also found pregnant, even
as they tested negative, triggeringa
TOW.

In the letter addressed to the Kan-
pur district magistrate on Monday,
thevice president of the UP State
Commission for Women Sushma
Singh sought details such as the date
when the girls were brought to the
facility, their medical reports at the
time of their admission and sections
under which the girls had been
brought, within 24 hours.

Singh told ET that girls involved in
rape cases are brought to the centre
on thedirectionsof the courts
hearing the cases under the Pro-
tection of Children from Sexual
Offences (Pocso) Act as well as
through the authority of the Child
Welfare Commission, and nomales

are allowed to enter the quarters of
the girls. She also said the girls
brought under such circumstances
are often found tobe pregnantand
thedetails are being sought for
further transparency on the matter,
as all girls have to undergo amanda-
tory medical check-up when they
are brought in.

On Sunday night, the district
magistrate of Kanpur, Brahma Deo
Ram Tiwari, had told media persons
that the five girls had been brought
from Agra, Kannauj, Etah and
Firozabad through the CWC under
the Pocso Actand had been preg-
nant from before and that the remal-
ning two werestaying in Kanpur
who had also been pregnant.

The Samajwadi Party called fora
high-level investigation into the
matter, suggesting cruelty against
minor girls.
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o1 girls at Kanpur
shelter Govid+, 9
are pregnant; NHRG
orders inquiry

FLUCKNOW

The NHRC has sent notices to the Ut-
tar Pradesh government and the state
policechief over reportsthat 57 minor
girls tested positive for Covid-19 at a
state-run shelter in Kanpur.

Five of them were pregnant and
one was HIV positive. The girls were
exhibiting symptoms of Covid-19 for
some time but there was “delay” in
taking them to the hospital for tests,
the National Human Rights Commis-
sion said.

Reportedly, the Kanpur district
magistrate has said that there were
seven pregnant girls living in the
home and five of them tested positive
for COVID-19.

He has said that these girls were al-
ready pregnant when they were
brought to the shelter home on the
recommendation of the child welfare
committees in different districts and
investigation under the Protection of
Children from Sexual Offences Act is
going on in all these cases, the state-
ment said. PTI
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